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THE MINISTER OF FINANCE (SHRI 
PRANAB KUMAR MUKHER-JEEJ:   (aj   
and (b) Yes, Sir. 

(c) The items to be added or deleted would 
depend on the latest consumption pattern as is 
revealed by » the working class family income 
and Expenditure Survey 1981-82. The 
weightage on different items would be base^i on 
the relative percentage expenditure. 

(d) and (e) Some suggestions have been 
made by the Expert Committee on the 
compilation of index numbers. The 
Committee consisted of the following:— 

1. Dr. K.C. Seal Chairman 
Director General 
Central Statistical Organisation 
Dcptt. of Statistics New Delhi- 

2. Dr. Mahfooz Ahmed Member 
Economic Adviser 
Ministry of Finance Deptt. of 
Economic Affairs New Delhi. 

3. Shri A.V.R. Char Member 
Advisor 
Labour Employment & Manpower 
Division Planning Commission New 
Delhi. 

4. Shri H. Pais, Member 
Joint Secretary 
Ministry of Labour 
New Delhi. 

5. Shri R.S. Deshpande Member Secretary 
Deputy Secretary 
Ministry of Labour 
New Delhi- 
The recommendations of the Committee 

art under consideration of the   Government. 

Under Invoicing by Diamond 
Exporters 

105. SHRI ABDUL REHMAN SHEIKH; 
Will the Minister of FINANCE be pleased to 
state: 

(a) whether Government's attention has been 
drawn to the activities of some prominent 
diamond traders of the country who have been 
manupula-ting the diamond export business and 
putting the country to an annual loss    ! 

of over 1000 crores by under-invoicing; 
(b) if so, what are the details in this regard; 

and 
(C) whether any investigation has been 

conducted into the matter and if so, what are 
the results thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY     OF  FINANCE (SHRI 
PATTABHI  RAMA  RAO):   (a) No 
large scale under-invoicing in the export of 
diamonds has come to the notice of this 
department in the recent past. 

(b) and (c) In view of (a) above, does not 
arise. 
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